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Strike by Nurses of Irwin ang Pant
Hospifals of Delhi

765. SHRI VAYALAR RAVI: Will
the Minister of HEALTH AND FAMI-
LY WELFARE be plz2ased to state:

(a) whether nurses of Irwin and
Pant Hospitals of the Capital went
on 3 strike recently; ~=7

(b) if so, the reasons therefor; and

(c) on what conditions the strike
was withdrawn and the steps taken
to implement the assurances given to
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them together with the results there-
of?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY °‘WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (az) Yes,
Sir.

(b) A staff Nurse of C.B. Pant Hos-
pital was found dead in the Operation
Theatre 3n"the night of 20th Septem-
ber 1977 and the nursing staff was not
satisfied with the preliminary enqui-
ries,

(e) The strike was withdrawn after
the Executive Councillor (Medical
had a meeting with the Delhi Nurses
Association on 23rd September 1977. In
pursuance of the assurances given to
the representatives of the Delhi Nurs-
es Association, the administration have
taken the following steps:—

(i) The call duty system: of the
nurses has been suspended.

(ii) The Deputy Nursing Superin-
tendent of the G.B. Pant Hospital
has been transferred.

(iii) The monthly meetings with
the representatives of the Delhi
Nurses Association are being called
by the Medical Superintendents of
the Hospitals. One such meeting
has already been held in October,
1977.

(iv) Additional safety measures for
the nurses residing in the Nurses
Hostel and while on duty in the
Hospital have been taken.

Representation against appointment
of Chairman Posts and Telegraphs
Board

766. SHRI VAYALAR RAVI: Will
the Minister of COMMUNICATIONS
be pleaseq to state: :

(a) whether it is a fact that diffe-
rent P&T employees associations have
represented against the appointment
of a non P&T cadre man as the Chair-
man of the P&T Board; and

(b) if so, the details thereof, and
the reaction of Government thereto?





